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Supreme Court

A.P. State Wakf Board v. Syed Masood Ahmed, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026
SCC OnLine SC 2244

Arunv. State of U.P., (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 2246
Asro Arcade v. CIT, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 2233

Assessing Officer, Textiles Committee v. Premium Suiting (P) Ltd., (S.V.N. Bhatti and N.V. Anjaria,
J1.), 2026 SCC OnLine SC 2238

Atibir Industries Co. Ltd. v. SBI, (Surya Kant, C.J. and Joymalya Bagchi and V. Mohana, JJ.), 2026
SCC OnLine SC 2240

Balakrishna v. G.N. Kanniah Naidu, (Sanjay Kumar and Sanjeev Sachdeva, JJ.), 2026 SCC OnLine
SC 2241

Bank of India v. S.M. Kamal Pasha, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 2242

CIT v. AD2PRO Media Solutions (P) Ltd., (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023 SCC
OnLine SC 2763

CIT v. Chetan Gopaldas Cholera, (Ujjal Bhuyan and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC
2231

CIT v. Cisco Systems Services BV India Branch, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023 SCC
OnLine SC 2762

CIT v. Mahesh G. Garodia, (Aravind Kumar and Vipul M. Pancholi, JJ.), 2026 SCC OnLine SC 2235

CIT v. Microsoft Regional Sales (P) Ltd., (B.V. Nagarathna and Sanjay Karol, JJ.), 2024 SCC OnLine
SC 6546

CIT v. Springer Nature Customer Service Centre, (K.V. Viswanathan and Arun Palli, JJ.), 2026 SCC
OnLine SC 2236

CIT v. Vardhman Chemtech (P) Ltd., (Arun Palli, J.), 2026 SCC OnLine SC 2234

Dakshin Gujarat Vij Co. Ltd. v. Vaibhav Metal Crusher, (Manoj Misra and K.V. Viswanathan, JJ.),
2026 SCC OnLine SC 2239

Jajodia Finance Ltd. v. CIT, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC
2232

Mandeep Jindal v. Oriental Insurance Co. Ltd., (Aravind Kumar and Vipul M. Pancholi, J1.), 2026
SCC OnLine SC 2237

Muppathadam Service Coop. Bank Ltd. v. State Chief Information Commissioner, (J.B. Pardiwala and
K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 2243

N. Arasappa v. State of Karnataka, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine
SC 2245

Allahabad High Court
CIT v. Qamruddin, (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 38408

Bombay High Court

CIT v. Macelods Pharmaceuticals Ltd., (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC OnLine Bom
16726
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Genesys International Corpn. Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2026
SCC OnLine Bom 16725

TJSB Sahakari Bank Ltd. v. Amritlal P Shah, (Sandeep V. Marne, J.), 2025 SCC OnLine Bom 6896

Calcutta High Court
3 Guys Network (P) Ltd. v. Union of India, (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 17244
A2Z Infra Engineering Ltd. v. Union of India, (Smita Das De, J.), 2026 SCC OnLine Cal 16973
Abadot Mallick, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 16745
Abala Kanta Das v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 16910
Abdul Hamid Mondal v. State of W.B., (Ananya Bandyopadhyay, J.), 2026 SCC OnLine Cal 16666
Abdul Hamid Sk v. State of W.B., (Krishna Rao, J.), 2026 SCC OnLine Cal 17226
Abdul Malek v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 17019
Abdul Mokit Mollick v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 17349
Abdul Motin v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 17259

Abdus Salam Rahimi v. Kolkata Municipl Corpn., (Raja Basu Chowdhury, J.), 2026 SCC OnLine
Cal 17481

Abdus Samad v. State of W.B., (Ananya Bandyopadhyay, J.), 2026 SCC OnLine Cal 16668
Abdus Samad v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 17428
Abeda Khatoon v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 17231

Abhijeet Sarmah v. Ananya Chatterjee, (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal
16772

Abhijit Acharjee v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 17363
Abhijit Mukhya, In re, (Rishad Medora and Arijit Banerjee, JJ.), 2026 SCC OnLine Cal 16662
Abhijit Roy v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 17415

Abu Siddik Mondal v. Kolkata Municipal Corpn., (Shampa Sarkar and Arjun Ray Mukherjee, JJ.),
2026 SCC OnLine Cal 16835

Abu Siddik Mondal v. Kolkata Municipal Corpn., (Shampa Sarkar and Arjun Ray Mukherjee, JJ.),
2026 SCC OnLine Cal 16836

Achintya Panja v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 17029
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Aditya, In re, (Apurba Sinha Ray, J.), 2026 SCC OnLine Cal 16686

Affakuzzaman Khan v. State of W.B., (Krishna Rao, J.), 2026 SCC OnLine Cal 17491

Afridi International v. Kolkata Municipal Corpn., (Raja Basu Chowdhury, J.), 2026 SCC OnLine
Cal 17217

Afroja Begum v. State of W.B., (Partha Pratim Roy and Tapabrata Chakraborty, JJ.), 2026 SCC
OnLine Cal 17493

Ahmed Hossain v. State of W.B., (Partha Pratim Roy and Tapabrata Chakraborty, JJ.), 2026 SCC
OnLine Cal 16955

Aishwarya Gopalakrishnan v. State of W.B., (Ravindra Vithalrao Ghuge, C.J. and Om Narayan Rai,
J.), 2026 SCC OnLine Cal 17423
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Aishwarya Gopalakrishnan v. State of W.B., (Ravindra Vithalrao Ghuge, C.J. and Om Narayan Rai,
1.), 2026 SCC OnLine Cal 17424

Ajit Halder v. State of W.B., (Rai Chattopadhyay, J.), 2026 SCC OnLine Cal 17139
Ajmira Sardar v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 17338

Ajoy Kumar Das v. Union of India, (Sudip Deb and Rajarshi Bharadwaj, JJ.), 2026 SCC OnLine Cal
16864

Ajoy Kumar Mondal v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 17264
Akram Khan v. State of W.B., (Krishna Rao, J.), 2026 SCC OnLine Cal 17166
Alakesh Chakraborty v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 17022

Allen Felix v. State of W.B., (Ravindra Vithalrao Ghuge, C.J. and Om Narayan Rai, J.), 2026 SCC
OnLine Cal 16851

Alok Roy v. Smtya Bhabani Giri, (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 16657
Amal Kumar Banik v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 17466
Amal Kumar Sarkar v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 17382

Amal Kumar Sur v. National insurance Co. Ltd., (Biswaroop Chowdhury, J.), 2026 SCC OnLine Cal
16820

Amaresh Sarkar v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 17337

Ambuja Neotia Healthcare Venture Ltd. v. State of W.B., (Shampa Dutt (Paul), J.), 2026 SCC
OnLine Cal 17188

Ambuja Neotia Healthcre Venture Ltd. v. ESI Corpn., (Shampa Dutt (Paul), J.), 2026 SCC OnLine
Cal 17187

Amirul Islam Dafadar v. State of W.B., (Smita Das De, J.), 2026 SCC OnLine Cal 17002
Amit Kar v. State of W.B., (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 16778

Amit Kumar Ghosh v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 17356
Amit Paul v. RBI, (Partha Sarathi Chatterjee, J.), 2026 SCC OnLine Cal 17214

Amit Sur v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 17246

Amiya Kumar Pradhan v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 17012

Analytical Management Consultants (P) Ltd. v. Brijraj Narayan Singh, (Hiranmay Bhattacharyya,
J.), 2026 SCC OnLine Cal 16658

Anil Kumar Bajaj v. State of W.B., (Partha Sarathi Chatterjee, J.), 2026 SCC OnLine Cal 17035
Anindita Misra v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 17407
Aniruddha Adhikary v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 17255

Anisa Khatun v. Calcutta Electric Supply Corpn. Ltd., (Rai Chattopadhyay, J.), 2026 SCC OnLine
Cal 17123

Anita Mondal Mallick v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 17380

Anita Ray Dhali v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 17325

Anjan Mukherjee v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 17097

Anjanava Maitra v. Amrita Dasgupta, (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 16702
Ankit Poddar v. Union of India, (Smita Das De, J.), 2026 SCC OnLine Cal 17488

Ankush Palit v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 17336

Anowara Bibi v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 16888
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Anshuman Dey v. Papia Dey, (Ravi Krishan Kapur and Atarup Banerjee, JJ.), 2026 SCC OnLine Cal
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